FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
SURANA META CAST (INDIA) PRIVATE LIMITED
OPERATING IN STEEL INDUSTRY AT AHMEDABAD, GUJARAT

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS
1.| Name of the corporate debtor along with PAN | SURANA META CAST (INDIA) PRIVATE LIMITED
& CIN/ LLP No. CIN- U27100G]2010PTC059553
PAN- AANCS9110R
2.| Address of the registered office 301-D Sumell-11-Opp. Namaste Circle, Shahibaug,
Ahmedabad, Gujarat, India, 380004
3. | URL of website N.A.
4. | Details of place where majority of fixed 241/242,Mehsana - Ahmedabad Highway, Village
assets are located Mandali, Gujarat 382840

5.| Installed capacity of main products/ services | Details can be sought by sending
arequest at cirpsuranameta@gmail.com

6. | Quantity and value of main products/ Details can be sought by sending
services sold in last financial year arequest at cirpsuranameta@gmail.com

7.| Number of employees/ workmen Nil

8.| Further details including last available Details can be sought by sending

financial statements (with schedules) oftwo | arequest at cirpsuranameta@gmail.com
years, lists of creditors are available at URL:

9. | Eligibility for resolution applicants under Details can be sought by sending
cection 25(2)(h) of the Code is available at arequest at cirpsuranameta@gmail.com
URL:

10| Last date for receipt of expression of interest | 28/10/2024

11} Date of issue of provisional list of prospective | 30/10/2024
resolution applicants

12| Last date for submission of objections to 04/11/2024
provisional list

13| Date of issue of final list of prospective 15/11/2024
resolution applicants

14| Date of issue of information memorandum, 18/11/2024

evaluation matrix and request for resolution
plans to prospective resolution applicants

15| Last date for submission of resolution plans 18/12/2024

16 Process email id to submit Expression of cirpsuranameta@gmail.com
Interest

Note 1- This is an extension of Form G pubhshed on 04.10.2024 and the prospectiev Resolution Applicants who
had participated in the mv]tatlo O1 their EOI documents are still malid and the same will be treated
consjdered in this process.

CA Ramchandra Dallaram Choudhary

Resolution Professional

IBBI Registration No: [BBI/IPA-OO]/]P-P00157/2017-2018/10326
Validity of AFA: 06/11/2024

Email ID: cirpsuranameta@gmail.com

Contact No: +91 9909903614

Date- October 19, 2024

Place-Ahmedabad
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RISKS TO INVESTORS

« At the date of the Red Herring Prospectus, the average cost of acquisition per Equity Share by our Promoters, i.e., Mr. Rajesh Gupta, Mr. Anoop Garg, Ms. Geeta Goswami, Ms. Nupur Gupta and M/s BR Hands
Investments Private Limited are 24.44, 20.10, 50.36, 50.00 and 61.07 respectively.
 Atthe date of the Red Herring Prospectus, the Weighted Average cost of acquisition per Equity Share by our Promoters i.e. Mr. Rajesh Gupta, Mr. Anoop Garg, Ms. Geeta Goswami and Ms. Nupur Gupta is Nil and for
M/s BR Hands Investments Private Limited is 45.67.
« Weighted Average Return on Net worth for Financial Year ending 2024, 2023 and 2022is 13.91%
1) OurCompany may, i ion with the BRLMS, consider ion by the Anchor Investor. The Anchor Investor Bid/Offer jorking day prior to the ISTING:
Bid/ Offer opening date in accordance with SEBI ICDR Regulations, 2018. The Equity Share ghthe Red g posed to be listed on the 0 National Stock Exchange of India Limited (“NSE Emerge”), in
2)  Our Company may, in consuitation with the BRLMs, consider closing the Bid/ Offer period for QIB one working day prior to the Bid/Offer Closing Date in accordance withthe | terms of the Chapter IX of the SEBI (ICDR) Regulations, 2018, as amended romime o time. Our Company has received an In-Principle approval letter dated October 04, 2024,
SEBIICDR Regulations, 2018. rom National Stock Exchange of India Limited for using its name in the offer document for listing of our shares on the NSE Emerge. For the purpose of this Issue, the Designated
. " N . N il imited.
s DISCLAIMER CL/ (“SEBP"):
Name of | Date of Transaction and |  Nature of | No. of Equity | Face Value Tssue/Acquisition Percentage of post-Offer|  Lockin | | Since the lssue s being made interms of Chapter X of the SEBI (CDR) Regulations, 2018, the Offer Document was notfiled with SEBI.Interms of the SEBI ICDR Regulations, SEBI
Promoter | when made fullypaid-up | Transaction Shares (Rs)) | Price per Equity Share (Rs.) | _paid-up capital (%) Period shallnot Issue any observations on the Offer Document. Hence, there is no such specific disclaimer clause of SEBI. However, investors may refer to the entire *SEBI Disclaimer
30/04/2014 Transfer 2,20,000 10 25 1.01% 3 Years Clause” on 375 of the Red Herring Prospectus.
05/08/2016 Rightlssue | 233,400 10 30 T.07% 3Vears | | DISCLAIMERCL TOCK L
09/09/2016 Rightlssue__| _2.33,400 10 30 T.07% 3ears | | i ission given by of India Limited (*NSE") should notin any way be deemed or construed that the contents
037102016 Rightlssue__| 233,400 10 30 T.07% 3 Years ing Prosp i olicited or approved by NSE nor does it certify the correctness
BT Transier 1500 M ) 001% Tveas ] | ccuracyor fany of the contents ing Prospectus. tothe Red Herring the fulltext of the “Disclaimer
i - a he Limited"
Rajesh Gupta T2/04/2017 Transfer 500 70 30 0.00% Tears | | St Y mited" onpage 377 of pectus.
RISKIN RELATION TO THE FIRST ISSUE:
12/0472017 Transfer 10,000 10 30 0.05% 3 Years ) ] ] . .
S0 vt Placoment—3.3,000 o 5 07 o This being the first pubic Issue of our Company, there has been no formal market for the Equity Shares. The face value of the Equity Shares s Rs. 10/- each and the offerprice is
/ ate Placemer 03/ a fears [+] times of the face value of the equity shares. The Issue Price (determined and justified by our Company in consultation with the Book Running Lead Managers as stated in
06/11/2017 Private Placement| 1,50,000 10 30 069% 3 Years *“Basis forIssue Price” on page 110 should not b taken o be ndicative o the marke price ofthe Equiy Shares afterthe Equiy Shares are listed. No assurance can be given
21/02/2018 Private Placement| 3,564,800 10 30 163% 3 Vears hares or listing.
Bidders/ Appli , DPID And Client ided i i the Bidder i
30/04/2014 Transfer 1,65,000 10 25 0.76% 3 Years the Deposltorles to provlde to the Registrar to the Issue‘ any requested Demographic details of the Bidders/ Applicants as available on the records of the depositories. These
050812016 Fight ssue 1.66.000 0 30 076% TVears tails may be used, among other things, for o unblocking of ASBA account orfor other correspondence related to an isue. Bidders/ Applicants are advised (o
- ,/ g from
09/09/2016 Rightlssue | 1,66,000 10 30 0.76% 3 Years o el o e a e appcant'ssol s Bt Appcants should ensure that PAN, DP ID and the et IDare correctly il inthe bid cum application
Anoop Garg 03/10/2016 Rightlssue__| 166,000 10 30 0.76% 3 Years ,,,,m ThePAN, D b with e PAN, D database, otherwise
05/05/2017 Private Placement| _1,80,000 10 30 0.83% 3 Years i jected. Bldners/
06/11/2017 Private Placement| _5.00,000 10 30 2.30% 3Vears | | GENERALRISK:
21/02/2018 Private Placement| _1.77,000 10 30 081% 3Years | | investments n equiy and equity-re involve a degree of risk and i should notinvest any funds in «ms Issus unless they oan afford to tako theriskoflosing
their Investor: dng ani n
3R Fands T105/2002 Treferentaissue | 300000 | 10| 75 T T38% T3¥ears | | heroun examination o our Gompany and e Issueicluing te ks inved. The Equiy Shares ssted n e Tssue hava nither boo recommonded nor approved by
Ivestments 002022 ProfoentalTssue | 550000 | 70| 7 ‘ 5 T3 Veas ] | Seourtesand Exchange Bozra oflnma:loK s a adequacy of Red Herring Prospectus. Specific attention of the
: - pe
Private Limited 02/09/2022 [Preferential lssue | 454000 | 10| 75 | 2.09% [ 3¥ears | | crenirRaATING: Thisbei )  mocredt )
In case of revision in the price band, the bid/ Issue period shall be extended for at least three (3) additional working days after such revision in the price band, subject to the TRUSTEES: i of required.
bid/issue period not exceeding a total of ten (10) working days any revision in the price band , and the revised bid/ issue period, if applicable shall be widely by is issue i i p IXoﬂhe SEBI (ICDR) Regulation: i
ol e Stock e by issui > and by and also by q BRLMs and by pany ith the L The fal n section *Basis of Issue Price” on
(SCCB’s), the sponsor designated i In case of force majeure, Banking strike or similar unforesgen circumstances, the company may nage ,m 110 of the Red Hemnq pany’s Restated F i also refer tothe section titled “Risk factors” and “Restated
for g, least One (1) \g day subject to total bid / Ten (10) " on page no. i pectus.
The issue is being made in s torms of Rl 19 (2)(0)() of the Securties Contract (Regulation) Rules, 1957, as amended (*SCRR") read with Regulation 253 of SEBI 1co | apomona ACT,2013
Regulations, the issue is being made for atleast 25% of the post issue paid up Equity Share capital of our Company. The issue s being igh the Book oF 7S OBUECTS: Fori i obiects and other obi Company
wherein not more than 50% of the ssue shallbe availabl fr alocalion on a proportionate bass to Qualiied nsttutional Buyers (*QIB's" and such portion to the *QIB Portion") | cag istory and Cor sorato Mattrs” on page 184 of ing Prospectus. riorma moany fal document for inspection
provided that our company may ith the BRLMS may fthe Q1B portion to the Anchor Investor on a discretionary basis ththe - Forfurther detal's, Inspection” on page 502.f e
SEBIICOR Reguiaions (Anchor nvestor Porton”). O i of the Anchar nvestor Prt . subject tovalid bid LIABILITY a
from the domesti | funds at or above the Anchor | llogati Further, 5% of the QIB porti luding the Anchor Investor Portion) shall be available f o
T oS a1 o aoove e And “’a:;’flftf,';"ﬁ,ﬁ,f,‘ ,':,chla :;”fo'nihaﬁ be ig”a,’,’; ,;;"a,ﬁgig;,'n;“gn pfop';f";"a{‘: oty ;,:?]"‘Lz e Y:hfe,fh:,: AMOUNT OF SHARE CAPITAL OF THE COMPANY AND GAPITAL STRUCTURE: The Authorzed share capital of the Company is Rs. 26,00,00,000/- divided into 2,60,00,000
Anchorlnvestors), ublect or Further, notless than 15% of the issue shall be available for allocation on Equny Shares The Issueu Subscribed and Paid-Up snare capital of the Company before |he Issue isRs. 15 87,76,310/- divided into 1,58,77,631 Equity Shares of Z 10/- each.
onor : L2 greceve ; ! : ¢ e chapter titled
Regulations subject to valid bids nemg received or above the issue price. All potential bidders, other than Anchor Investor, are required to manda(omy utilize the application NAMES OF THE SIGNATORIES T0 THE OF AND 0F EQUITY SHARES SUBSCRIBED BY THEM:Given below
(‘ASBA') their Kaccount 9 UPI D n case of RIBs) which by SCSB, ortheank | are th e of th sgrtoris o the Memarandum of Assocatan of th Company and the numbar of Exuly Sheres subscrbed by hem a th ime f signng of e
D, . Anchor it Investor Portion ‘Lompan
For Details tled " on page 394 of pe M. Saty; pla-1, d Ms. Usha Gupt qu 10/ each.
BOOK RUNNING LEAD MANAGERS REGISTRAR TO THE ISSUE COMPANY SECRETARY AND COMPLIANCE OFFICER
Ms. Kritika Goswami
® o © e 330, Mezaning FoorFanconl nusral Estate, Patpargan, i 110092, nda
arnolia y
UNISTONE Financial & Services Pvt. Ltd. Emanl comy hance ushaimanma\ com
NARNOLIA FINANCIAL SERVICES LIMITED UNISTONE CAPITAL PRIVATE LIMITED* SKYLINE FINANCIAL SERVICES PRIVATE LIMITED Website:
Address: 201, 2nd Floor, Marble Arch, 236 B A.J.C Bose Road, Kokkata, West Bangal- | Address: A/305, Dynasty Business Park, Anchiri Kurl Road, Andher East, Mumba- | Address:D-153 A, fst loor OKla Industrial A, Phiase | New Deii-110020 - [“Tavestors can contact our Company Secretary and Complance Oficer he Lead Managers
700020, India 400059, Maharashtra. Telephone: +91-11-40450193-97 orthe Registrar to the Issue, pre-issue or post- uch a
Telephone: +-91-8130678743; Telephone: +91 9820057533 FaxNo: +91-11-26812683 non-receipt o lters of alotmen, non-credit of allotied Equity Shares in the respecive
il: pankaj passi fa.com; fa.com Email: mb@unistonecapital.com Email: compliances@skviinerta.con beneficiary account, non-eceipt of refund orders and non-receipt of funds by electronic
Contact Person: Mr. Pankaj Pasi Website: www.unistonecapital.com Website: www.skylinerta.com [podc
Website: www.namolia.com Contact Person: M. Brijesh Parekh Contact Person: Mr. Pawan Bisht
SEBI registration number: INM000010791 SEBI Regisration Number: INM000012449 SEBI Registration Number: INR000003241
CIN: U51909WB1995PLC072876 CIN: UB5999MH2019PTC330850 CIN: U74899DL1995PTC071324
el

AVAILABILITY OF RED HERRING PROSPECTUS: Investors are advlsed 1o refer to the Red Herring Prospectus and the Risk Factors contained therein before applying in the Issue. Full copy of the Red Herring Prospectus is available on the website of the SEBI at www.sebi.gov.in, the website of the Lead Managers to the Issue at www.namolia.com and

www.unistonecapital.com, www, .com/ and website of .nseindia.com.

AVAILABILITY OF BID- CUM -APPLICATION Fl'IRMS Bid-Cum-/ Apnl\ca(lon forms can be obtained from the Registered Office of the Company: Usha Fmancla\ Servlces Limited (Telephnne 011 47019079), Lead Managers: Narnolia Financial Services Limited (Telephone: +91- 8130678743) and Unistone Capital Private Limited (Telephone: +91
. Bid:

(www.nseindia.com) thelist bsites of
APPLICA‘IIOMS SUPPONTEIJ BY BLOCKED AMOUNT (ASBA): The investors are required to fill the application form and submit the same to the relevant SCSBs at the specific locations or registered brokers atthe broker cemers or RTA or DP’s. The SCSB's will block the amountin the account as per the authority contained in appllcauon form. On allotment,
amount will be unblocked and account will be debited only to the extent required to be paid for allotment of shares. Hence, there wil b d of refund. For more details on the ASBA process, please refer and Red Herring and also pl fer to the chapter tled ° " on page 394 of the Red
Herring Prospectus.
APPLICATION SUPPORTED WITH UNIFIED PAYMENTS INTERFACE: Investors are advised to carefully refer 138 dated November 01, 2018 and as modified through its SEBI circular (SEBI/HO/CFD/ DIL2/CIR/P/2019/50) dated April 3, 2019, SEBI circular (SEBI/HO/CFD/DIL2/CIR/P/2019/76) dated June 28,
2019, SEBI circular no. SEBI/HO/CFD/DIL2/CIR/P/2019/85 dated July 26, 2019, SEBI Circular SEBI/HO/CFD/DCRZ/C\R/P/ZDTQ"GG dated November 08, 2019, SEBI Circular No. SEBI/HO/CFD/DIL2/CIR/P/2020/50 dated March 30, 2020, SEBI circular no. SEBI/HO/CFD/DIL2/CIR/P/2021/2480/1/M dated March 16, 2021, SEBI circular no.
SEBI/HO/CFD/DIL2/CIR/P/2021/47 , 2021, no. P/CIR/2021/570 dated Ju 021, no. dated April 5, 2022 and SEBI Circular no. SEBI/HD/CFD/DILZ/GIR/P/2022/5| da(ed Apn\ZO 2022 and any snbseuuen(clrcu\arsorno(mcalmns ISSIIed by SEB\ inthis
regard for i Investor through UP i Rmm\ Individual Investor whose bank s not live on UPI as on date of this circular, may use the other with SCSBs/ demat
and bank account list, For further details, the chapterfitled jnni 394 D
Banker : ICICI Bank Limited
Investor luding the “Risk Factors” begir

pect

For Usha Financial Services Limited
On Behalf of the Board of Directors
S

-

Place: Delhi Rajesh Gupta

Date: October 20, 2024 (Managing Director)

Usha Financial Services Limited is nmnoslng subject to applicable and regulator i receipt of requisite approvals, market conditions and other considerations, to undertake an initial public offering of its Equity Shares and has filed the Red Herring Prospectus with Registrar of Companies, Delhi on October 14, 2024, website of lead
ital.com, pany at htp: comy/ and website of NSE i.e. com , respectively. Investor thatinvestment in equity 1 risk and for tothe same, see section tiled “Risk Factors” beginning on

page BD off i d i decision.

The Equity Shares offered in |he Issue nave not been and will ot be registered under the U.S. Securites Act of 1 933 as amended (the “Securities Act’) or any ities laws in the United States, and unle I , may not be offered or sold within the United States except pursuant to an exemption from, o in a transaction not subject to, the

applicable
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A\ VASTU HOUSING FINANCE CORPORATION LTD
V(AST:)  Unit203 8204, 2nd Floor, “A” Wing, Navbharat Estate, Zakaria Bunder Road,

HOUSING FINAR

CAPRI GLOBAL HOUSING FINANCE LIMITED
502, TowerA, Peninsa Business Par, SenapatiBapat Marg Lowe Parel, Murbai-400013
110060

INVITATION FOR EXPRESSION OF INTEREST FOR SURANA META CAST (INDIA) APRI GLC IBAL
PRIVATE LIMITED OPERATING IN STEEL INDUSTRY AT AHMEDABAD, GUJARAT i

{Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptey Board

Sewri (Wes()‘ Mumbai 400015, Maharashtra.

Circle Office Address - 98, 2nd Floor, Pusa Road, New Delhi — CIN No.. U65922MH2005PLC272501

DEMAND NOTICE

ofIndia (Insolvency Rosolution Process for Corporate Porsons) Regulations, 2016) | - FRSRCRCeN ot OSSESSION NOTICE
RELEVANT PARTICULARS y , 2002 imiled (CGHFL) under Wherees, The undrsaned being e Auhorsed OfcerofVastyHousig Finace Corpraton L e uder e Securisionand Reconsucion
O Finncil ; ,wsﬂah( sl nd o QnRuewzumnlsrsugékc(DZODZ»%n’gnl\‘exerc“\‘seo(pw(ﬁmbm niered iohimunderselon 1512 readin ke
T.] Name of the corporate debtor | SURANA META CAST (INDIA) PRIVATE LIVITED| | under Secton 13(12) of 00 3 Offor ofthe Sectrly Ineres Enforcement) s 2002 ssueda Demand Nolles caflng upon heborgners meni low torepay he amoun
along with PAN/ CIN/LLP No. | CIN- U2710062010TC059553 o oo 130 s i s e i Borovers) 1o 3 Soronr). b ey o amouns e e m,s‘%m hﬁ?qaken?éssﬁé’smno«meremperi’yaescnb’&ﬂi".em‘bfmngﬁgﬁuseS’lpo?«”e?sgﬁfgﬁfe'mﬁe" g B S e et
PAN- AANCS9110R rsecie ennd ol s o a1 o hen bl i ornertn i s, N ey ghe, ncs o o s s reagwilh Rule ot he- nheds el
- {ogetherith furior applcatle ‘e borrower and quaranior in particular and the public n General is hereby cautioned not fo deal with the property and any dealings wih the
2.| Address of the registered office | 301-D Sumell-1-Opp. Namaste Circle, P e B o e, o e s et oo ot froperywillbe subect o he chergeof the Vst Housing Fnance Corporaton L tanch fo an amoltmetned a5 below a1 neres
Shahibeug, Ahmedabad, Gujarat Inda - 380004 : Hnercon. cosis et
URL of website NA CGHFL N| Name of wa.ﬂ'u D;te & Amu'r_vt of Description of Property D:l- &Type of
- - - and emand Notice gssession
| Details of place where majorty | 261/242, Mehsana - Ahmedabad ighway, S. | Name of the Borrower(s) Demand Notice Descipton of secured asset | Jaykumar Babulal Sha (since 31-Jul-24 | Properiy No. 215, Opp. Axis Bank ATM, Rakfiak __Symoolic
offxed assets are ocated Vilage Mandali, Gujorat 382840 N. | Guarantor(s) Date and Amount (immovable property) dhcase) o alloga ok Rs.803713as on | motaca Rosd, Radhil Vilage, Ta. Dengam|Possession Taker
5 | Installed capacity of main products | Details can be sought by sending 1. | (Coan Account No. 15:0ct24 | All it piece and parcel of Property having land and buiing being a rower), Anita Gnanchandra iz " |Gandhinagar Guarat 362315, Admeasung| on 16.10.2024
a request at cirpsuranameta@gmail.com LNCGHGNDHL0000000876 (Old) Rs. 519569 | Residential House on Plot No. 164, Jay Maa Bhawani Residency, Plot area. ngnl«ill\ls vnmﬁ gl Lgée Mr. Jaykg;narl about 22.57 sq.mtrs.
: : admeasuring about 5433 Sq. Ms., Revenue Suwe No. 464 siuated at ulal Shah Co Borrower and legal
° f:‘i?:&iﬂ&f:'tié’ﬁﬂ?‘?.&"’i:f‘* Efulfe:::(b: sm?:::;:ig“?nulcam Branch) Ramprakash Kushwaha e, Tk vt y Heir of M. Jaykumar Babulal Shan
|| services soidin lost flvoncial year | @ req Apsuron gmall As: EastBy - P\mNo 153 WeslBy PlotNo. 165Nofm By ~9.14 Mts Wide (since deceased) Siddartn Son of
7. | Number of employees/ wiorkmen | Nl Borrower) Late M. Jaykumar Babulal Shahlegal
8.| Further details including last available Details can be sought by sending a Ifthe said Borrowers shal fa to make payment o CGHFL as aforesald, CGHFL 13(4)of Heir of M Jzykg"‘a' B:gulal Shah
financialsatements it schedules)of o request 1 ittt
years, lists of ceditors are avalable at URL: whelher by way’ the pror per :
9| Eligibity for resolution applicants under | Details can b sought by sw.,.ga contravenes or abets contravention of the provisions of the said Actor Rules made the reunder, shallbe liable for imprisonment andior penalty as 2 s A;ahy RSureksh Ser\ée . 623;{;;24 Flat:No.205 2nd TharRadheyReswdencly- Va_lla:?h Possiys's"bﬁ‘c
o om 218 o e Gt e ot at: | roqet ot Cogmacom | | provdeduncerheact uresh Ramkumar Sen, ! ason |Nagar Near Vareli, Haripura Road. Varell, Middle,
s B e oL Place : Kachelh & Paorieed OFer Purushottam Patel, 15-Juk24  |Gujaral, Palsana, 394327 admeastring about builif on 020 |
ate for receipt of expression of interes : - . i
10 Lost date fof recelpt of expression of uerest] 26/10/2024__ Date : 21/10/2024 For Capri Global Housing Finance Limited (CGHFL) HL0000000001473 up 25.19q.mt, super builtup 444 sq.f.
1. Date of issue of provisionallst of prospective resolution applicants | 30/10/2024 3| Viaykumar Jashvaniohai Rana, 20-Ju-24 [Plot No 27 Paiki North Side Sub Plot No 27| Symbolic
12 Tast date for submission of objections to provisional st 04/11/2024 Pritben Vijaykumar Rana, Rs.884301 as on _[Bholenath Park Society Near Jivraj Park Society,[PossessionTaken
13| Date of issue of final st of prospective resalution applicants 15/11/2028 Relesumar Sevnia Modi, 15-Jul24 zadamsgg:‘ o Simpatan Su Dt Patan | on 16-10-202¢
=2 = ujara
[14.] Date of issue of information memorandum, evaluation matrix and | 18/11/2024.
|_ request fo resolution plans to prospective resolution applicants Utkarsh Small Finance Bank 1 Jzynubhal Vadhabhal Suthar, 26-Jul2¢ | PlotNo. 134 Sai Township, Revenue Survey No. 8| Symbolic
[Tast date for submission of resolation plans | 7a7122008 | i Geetaben Jayanibhai Suthar, | Rs.1251227 as on [Palki 1 of Sadujivas Thara, Tal Kankre] i
15.] Last date for submission of msn\uu?n plans m/g/zozfz Aapki Ummeed Ka Khaata Shitalben Jayantbhal Suthar, 25-Jok24 Guiarat 385550 total on 19-10-2024.
|6 Process emailid to submit Expression of nterest | qmai.com (A Scheduled Commercial Bank) Bhuptaj Shivaji Ghanghos 108.39Sq. Mirs.
HL0000000033331

Note 1- This is an extension of Form G published on 04.10.2024 and the prospective
Resoluti i inthe invitation of EO their |

CA Ramchandra Dallaram Choudhary
Ilnion Professional

istration No:

IBBI/IPA-M!/IP-PI]N 51/zun 2018/10326
Validity of AFA: 06/11/2024

Zonal Office: Rupa Sapphire, 17st Floor, Plot No.12, Sector 18, Opp. Sanpada Rly. Station, Vashi, Navi Mumbai-400 705.
Registered Office: Utkarsh Tower, NH - 31 (Airport Road), Sehmalpur, Kazi Sarai, Harhua, Varanasi, UP-221 105.

PUBLIC NOTICE

Notice is hereby given that the following borrowers have defaulted in the repayment of principle and interest of the Loan facility
obtained by them from the Utkarsh Small Finance Bank and the loan has been classified as Non-Performing Assets (NPA). The
Notlces were issued to them under Section 13(2) of Secumwanun and Reconstruction of Flnanc\al Assets and Enforcement

Act, 2002 (54 of 200
rule 3 of th

ection 13(12) read with)

mentioned dates callng upon the borrowers (Borrower's and Co-Borrower's) to repay the|
amount mentioned in the notice as detailed below in tabular form with further interest]

‘The borrower, Co-Borrowerr

(Borrower),
Pushpanjali Vishwanath Padni
(Co-Borrower/Mortgagor)

esrponofPropatyfs: Al i &t of Non-Agiculuralot of fand n e Kl yigbin and bearg . o
116/1,BlockNo 122, 16173 WARGVILLA' Paiki Plot i

Authorised officer

Banaskantha Vastu Housing Finance Corporation Ltd

Date : 21.10.2024
Place : Gandhinagar,

PEGASUS ASSETS RECONSTRUCTION PRIVATE LIMITED

Registered Office: 507, Dalamal House, Jamnalal Bajaj Road, Nariman Point, Mumbai-400021,

Date  October 19, 2024 Email ID: Act, 2002 ontheirlast by them, Branch Office: 56-56, 5th Floor, Free Press House, Nariman Point, Mumbai-400021

Floce  Ahodavad Sontact No: 491 9909903618 ] | of i i vay of Notice of Intention to Sell under Rule 8(5) & (6) of Security Interest
St.| Nameof | Name of the Name of the Borrower/Guarantor N.PADate | Amount outstanding as on Enforcement rules R/W Section 13 (8) of SARFAESI Act, 2002.

POSSESSION NOTICE [oIod= R =21 | [No| the Branch | Account (Owner of the property) the date of Demand Noticel [\neroas you ine below menfione Borrower', Co-Eorrowar's, Guarantor's and Morigagors af Column No.2 nave avaied loans from

The undersigned being the Authorized offcer of the DCB Bank Lid., under the| | 1| Suat | 154005000 Vishwanath Padhi 03/09/2024 3 26,60,078.95/- Jana Small inance Bank Liited, by morigging your immovale propertes. Consequent o defaul comited by you . yur

i i it 0000203 Toan account has been ck mall Finance Bank Limited being a secured credilor

under the Act, and in exercise e powers e ante s 13(2) of the said Act read with rule 2 of Securiy Interest
(Enforcement) Rules 2002, issued Demand notice calling upon the Borrower's! Co-Borrower's/ Guarantor's/ Mortgagors as
mentioned in Column No.3 to repay the amount mentioned in the notices with future interest thereon within 60 days from the date
service of notice. That the below descrived secured assets being immovable property mortgaged! charged to the Secured Creditor,
Pegasus Assets Reconstruction Private Limited acting in its capacity as Trustee of Pegasus 2023 Trust-10 (*Pegasus"),

Jinjala Gitaben Kanubhai

Having b n raining fo the below mentoned Borrower along with Underling securty ntrest by Jana
i S st dores ol e nderined os it Roas,00P and undide har of and aimesuring 37 27 S“ Mis, as per 7/12 -1 5 Mis 2t Registrat ‘Small Finance Bank Limited Hereinafter referred o as ("Jana Bank") for short, vide Assignment Agreement dated 28th March,

I e Il e undersigned has vken| | istict & Sub District-Palsana,District Surat ! :Adioining| | 2624 undier the provisions of the SARFAESI Act, 2002, and thereby the assignee Pegasus herein hs stepped into the shoes of the
Under subwsection (4 of secon 13 of Act read wih rle 8 of the Securty Inerest| | 020 VoSt BlockNo 124 Norih: ot No 24 South: lotNo 26. assign or Jana Bank. Tne undersigned authorsed offcr Pegasus Assets Reconstruction Put, Lt. (Acting in ifs Capacity as
(Enforcement) Rules, 2002 on 16" October, 2024 & 16" October, 2024 & 17° October,| | 2]  Surat | 154005000 Kanubnai Babubhal Jinjala 03/09/2024 3 25,53,069.55)- Trustee of Pegasus 2023 Trust 10) mentioned in below by exercising of powers conferred under section 13(4) of the SARFAESI
2024 818 October, 2024 especively. 0000148 BortowerMortgagon & ACT. The Borrower! Co-Bortowerl Garantor] Morlgagor in pricuar ae iformed and called upon 0 repay the outsanding balance

as mentioned in Column No.5 within 30 days from the date of this notice.

Immovable Property

FLAT NO.301 ON 3 RD FLOOR ADMEASURING 882 SQ.FTS.
IE81.94 SQ. MTRS. ALONG WITH 2840 SQ. MTRS.

Details of Secured Asset: All ihat right e and interest in Flat No.30T admeasunng about 75 5483 Sq.ris. suaed on e I
Floor of "BADAR PALACE APARTMENT" 111020076
Sq.mrs. City Survey Nondh No.1 bout

349/1 admeasuring about 41.8064 Sq mlvs and Nondh No. 1449/3 Paike

deal vith the property (Description of the immovable: Propeny) and any dealings wilh the| (Co-Borrawer/Mortgagor) Sr.[ Loan Account | Name of Original Borrower/ | Date of | Date of Current Outstanding
property vill be subject 0 he charge of the DCB Bank Lid, for respectve amount as| No|  Number Co-Borrower/ Guarantor | 13-2 Notice | Possession| balance as on 17.10.2024
‘mentioned here below.e Borrower’s attention is invited to pr y/ies: All that piece & Property Bearing Plot No 102 as per Site admeasuring 18x30 Feet 1 1) Mo Ajrudin, Rs.11,65,614.82 (Rupees Eleven Lakh
Section 13of the act, i as per Vll\age Form No 7/12, admeasuring 50.23 Sq Mts along ww(h 16 00 Sq Mts undivided share in the land of Road & C.0.P in’ . rudin, | 261122023 | 13/07/2024 | Sixty Five Thousand Six Hundred Fourteen
Loan Account Number DAHLBAE0D442357 “DATAR ROW HOUSE" situated at Block No 198 of Moje Villahe Syadala, Ta-Olpad, District-Surat, Bounded as under Boundaries 2) Multani Shabnanu Mo Ajrudin and Eighty Two Paisa Only)
‘Name of Barrower(s) % KELARISHIPAL & bounded by- East: Plot No 108 West: PlotNo 101 North: Plot No 81 Soutn: Society Common Road. Details of Secured Asset: Allthat piece and parcel of N. A. Immovable Residential Property Constructed on Property Non-agr-
and (Co-borrower(S) RISHIPAL FATEHSINGH 3] Rajol | 163405000 Taniya Rajesh Kariial 03/09/2024 203373153 cultural Tand bearing Block/ Survey No.321/Paiki2, Skim "BAGE MARIYAM', Plot No.50 admeasuring 36.25 Sq.mtrs, Situated
Demand Notice Dated 24" April, 2023 0006004 & (Borrower), at Vilage Modasa, Tel. Modasa, Dist. Anvll.
Total Outstanding Rs.10,36,606.88/- (Rupees Ten Lakh Thirty-Six Thousand Six| 163405000 Taniya Aashaben Rajeshbhai 2.(45249430000630| 1) Mohammad Umar Irfan Shaikh, Rs.30,36,564.80 (Rupees Thirty Lakh
Amount, Hundred Six Rupees and Eighty-Eight Paisa Only) as on 0006005 (Co-Borrower/Mortgagor), & 2) Shaikh Mohammad Irfan 14/12/2022 | 02/06/2024 |  Thirty Six Thousand Five Hundred Sixty
19042023 Jagdish Rajeshbhai Taniya 4524943000666 our and Eighty Paisa Only)
Type of Possession Physical Possession Taken on 15 October, 2024 (Co-Borrower) B 9Al2 el plce o parcel of Propety earng S T on he Ground F:oov) aimecsying 1156
5 imis., Carpet area & 17.952 Sq.ms., Built up area (As per Property Tax of Surat Municipal Corporation), along with u
Description Of The IMMOVABLE PROPERTY BEARING FLAT NOH-204, 2° : Al that piece & parcel of Residential Flat No 203 4 shate I th land et th said propertysiled n he lnd beang S No 4, Norch o316,
Immovable Pr FLOOR, "DEV AADI BLOSSOMS" BLOCK NO.713 & 714, Feoperty g
Immovable Property 3848 SQMTR..OPPDEV ELITE, KHEDAMATARROAD.AT,| |3 Sq Mts of the Building known as *Krishna Apartment” situated & ying on the total land. admeasunng 38472 Sq Mits of Tenament| admeasunng 76,2736 Sq.mts., of Ward No,1 situated at Sagar |, Chowk Bazar, Sub-District Surat, District Surat, As per|
SOKUADA DISTKHEDA. GLUARAT (e Securut sseetsy | | No 20 of Plot No 26/C, Tenament no 19 of Plot No 26/B and Tenament No 18 of Plot No 26/A n the area known as “PARSANA SMC records tenement No.01D-15-0731-0-009. o East Margin, West: M] va, North: Stair, South: Road.
re—y - NAGAR” of Rajkot Revenue Survey No 573, 574, 575 paiki of Rajkot City survey Ward No 18 of Rajkot City within the limits of RMC, 3 [ 12,30,114.49 (Rupees Twelve Lakh
Loan Account Number DRHLSUR0056308 R 0 e Su ! ! i 1) Patel Anil, 2) Patel Divya Anil,
o e —— Sub Distict & District Rajkotin the State of Gujarat. Boundaries bounded by- East: Margin Space West: Margin Space North: Fat | 2611212023 | 20/06/2024 mny Thousand One Hundred Fourteen
Name of Borrower(S) MR. DUBEY JATASHANKAR RAMPRASAD & . " 3) Patel Manish d Forty Nine P: Only
and (Co-borrower(S) MRS. SAREETA JATASHANKAR DUBEY Entrance South: Margin Space. and Forty Nine Paisa Only)
; - AUl le ard prcel of T vt Popey becring Pl o7 e per sanclon Fin
Demand Notice Dated 07" February, 2024 their g qyard, 18 Sqmirs., along with undivided share admeasuring 26.23 Sq.mis., in the land of Road
Total Outstanding Rs.7,92,5281-Rupees Seven Lekn Ninety-Two Thousand | | of 60 days from the date of issuance of notice under Section 13(2), falling which further steps will be taken after expiry of 60 days & C.0P.in LAXMIPUJA RESIDENCV Situated on the non-agricuure land bearing Revenue Survey No.T4/1, Block No.156,
Amount, Five Huncred Twenty-Eight Only) ason 7° February,202¢ from the date of issuance of the notice as per the provisions of Securitization and Reconstruction of Financial Assets and admeasuring 1-60-08 i, Sqmirs., of Moje Vilage Mota, Sub-| Dt & Toke Brdl Distc St Bounries by:
Type of Possession Physical Possession Taken on 16" October, 2024 Enforcement (Security) Interest Act, 2002. East: Adj. Plot No.123, Wesl Adj. Society Internal Road, North: Ad. Plot No.63, South: Adj. Plot No.61.
— Sd-
Description Of The ALL PIECE AND PARCEL OF THE PROPERTY BEARING . - 4 1) Prajapati Alpeshkumar Rs.14,56,557.62 (Rupees Fourteen Lakh
sty Property FLAT NO,8/208 ON 2 ND FLOOR ADMEASURING 640 50| | Date: 21/10/2024 (Authorized Officer) [ Ramanbhai, 2) Prajapati | 12/02/2024 | 23/06/2024 me Six Thousand Five Hundred Fifty
FT LE., 50.47 SQ. MTRS. SUPER BUILT UP AREA AND| | Place: Gujarat Utkarsh Small Finance Bank Ltd. | i Seven and Sixty Two Paisa Only)
B R A oD e ARE The pieces & parcels of the immovable properly bearing Flat No.202 on the 2nd Floor
- - - = 56000 s oot s sq.mt. Super Buil up area, & 427.50 safeet Le. 39.71 sq.ms. Bult up area, along with
TOWER, BUILDING NO. B SITUATED AT REVENUE Registered Office: The Fairway, Ground & First Floor, Survey undivided share in the land of *Swastik Complex”, Building No.C-2", Stuate at Revene Survey No.49, Block No,76, T Scheme
SURVEY NO.108, 1183, BLOCK NO.138/B,142 I PLOT| | . | b No.10M, 11/2 & 12128, Off Domlur, Koramangla Inner Ring Road, No.23 (Kosad), Original Plot No.29, Final Plot No.28, of Maje Kosad, Gty of Surat, Own by 1) Rashmikaben Alpeshbhai
NO.34 TO 39 TOTALLY WESTERN SITE commercial ban Next to EGL Business Park, Bangalore-560071 Prajapall &2) Alpeshkumar Ramanbhai Prajapati. Boudaries of the aforesaid property: North: Road, South: Swastik Row
é‘l‘;ﬁ S&QATTR& OF MOJE: BAGUMARA, TAL: PALSANA, Regional Branch Office: Ground Floor, 208 to 213, 2nd Floor, Shangnla Arcade, Above Saraswat Bank, House, East: Railway Pata, West: Rajwadi Party Plot.
DIST: SURAT.(The 100 Feet Anand Nagar Road, Shyamal, Ahmedabad, Gujarat-380015. 5 T Rs.22.99.377.93 (Rupses Trerty Two Lakh
1) Solanki Shantubha, s (Rupees Twenty Two La
7':’:::::;"':;:":‘?’ :’:‘:it’m‘f:;im T Notice of Intention to Sell under R 8(5) & (6) of Security Interest '2) Zala Prahiadsinh oz/oa/zou‘ Orlo1202 il NineThsand T Hurrs Sy
and (Co-borrower(S) MRS. JIRENA BIBI Enforcement rules R/W Section 13 (8) of SARFAESI Act, 2002 | R — T Tevef‘ a';dF"'"eF';/ T'"e's ;:i;ﬁ"géM
- \ e piece and parcel of immovable p No.101 of "E" Tower of First Floor of "L -
Demand Notice Dated 12" March, 2024 Whereas you the below mentioned Borrower's, Co-Borrower's, Guarantor's and Mortgagors at Column No.2 have availed loans from PLEX", which is situated in Block/ Survey No.1056 (Old Block/ Survey No.823) admeasuring 22.50 Sq.mrs., of Jotana Sim, Tal.
Total Outstanding Re19,1,926 894 pess Nineloan La¥h Feven Thousand ] | Yana Small Finance Bank Limited, by morigaging your immovable propertes. Conseauent to dfault comiled by you all, your loan Solna & Disk. Paan Mehtans, Notth Gujar
Amount, Nine Hundred Twerty-Sx and Eighy-Nine Pasa Onlyyas on | | account has been classified as Non-performing Asset, whereas Jana Smel Finance Bank Limited being a secured credior under °
12" March, 2024 the Act, and in exercise of the powers conferred under section 13(2) of the said Act read with rule 2 of Securiy Interest (Enforcement) 6 5240420005104 | K 1:‘50;21'!'% ‘gve;g"}ma;_ 1 | 21272023 | 251052026 ® RES 1h9 52, 9&30 iy T
Possesh " " 5 Rules 2002, issued Demand notice callng upon the Borrower's/ Co-Borrower's/ Guarantor's/ Morlgagors as mentoned in column No.3 arshanbhai, 2) Sorathiya Pinal upees Eighteen
:E” TWM:’:’;" :Ks:l:c?::;s;:;;tez:?:; g;'OO:EE;:z;EARING 1o repay the amount mentioned in the nofices with futue interest thereon vithin 60 days from the date service of notice. That upon fai- Vivekkumar Thousans e Hunco Tweny Ony)
scription ure o the partof the Borrower! Co-borrower/ Guarantr! Mortgagor i repaying the loan The undersigned authorise offcer of Jana Detal of Socured Asse: AV alpece and parel o e inmovabl Properly bearing Pt No-13, (Afer KJP. lock No 141713
Immovable Property PLOTNO.151 AS PER SITE ADMEASURING 72,00 SQ. YARD n ted has taken o o o admeasuring 40.26 Sq.mls. ) admeasuring 40.26 Sq.mirs., along with undivided share admeasuring 21.07 Sq.mbs., i the Road &
O R IS MER FASSING JPLAN| [ secton 1(¢) o the SARFAESIACT on as mentonec in Colun No. The Borrower Co-Borrower] Guarantor/ Mortgagor in paricular G0 Toal admeasimng1 39 Sa 33 Sqmis, i SNSTKRESDENCY-,
VTS, UNDIVIDED SHARE IN ROAD AND C.OP OF -S| | 2re informed and called upon to repay the outstanding balance as mentioned in Column No.5 withn 30 days from the date of this notice. Survey No.114, Block No.141, admeasuring 12962 Sqmes, Aakar RS. 12,44 Paisa, of Moje Vilage Kamrej, Sub-Distict Kamrej,
D o, o S™| [T Loan Account | Name of Original Borrowerl | Date of | _Date of o : District Surat. Boundaries by: East: Adj. Open Space, West: Adj. Society Road, North: Adj. Plot No.12, South: Adj. Plot No.14.
BLOCK NO.392, RE. SURVEY BLOCK NO.436| |NoJ Number Co-Borrower/ Guarantor __|13-2 Noti i balance as on 17.10.2024 7 | 1) suiit Uttam, 2) Bindu Singh, PPN [ ‘R r;; ;2 31::? g“ o
ADMEASURING 13351 SQMTRS. OF MOJE VILLAGE| [1 Rs.27,93,438.62 (Rupees Twenty Seven 3) Subhash upees Twelve Lakn Eighty One
HALDHARU, TALKAMREJ, DIST.SURAT,(The_Secured ) Mer Bharatbhai Lakhmanbhal, | o\ o.\)/ | 55100120 [ Lakh Ninely TreeThousand Four Huncred | Thousand Two Hundred Twelve Only)
Loan Account Number mesummm 2) Mer Pujaben Bharatbhai Thirty Eight and Sixty Two Paisa Only) Detalls of Secured Asset: Al that piece and parcels of land bearing Plot No.62-A admeasuring about 42.92 Sq.mtrs., together
Name of Borrower(s) MURASIVA JAYANTIBHAT HORANBAAT IR ORASIVA Defails of Secured Asset: Al it piece and parcel of immovable Property comprising of Plot No.105 Paii Residential Tenament ("‘“ “““'"‘“ed proporionate share in e R&a:"adn:siﬁ  sdmeasung abou 1717 ng.me SD:I Wl;wm%;asﬂt‘:ssslm o
and (Co-borrower(S) EUIR IANTEIA SRS AOASHASOMAER ATEHA known as "UNIT-B", with land area admeasuring 93.36 Sq.mirs. and construction thereon 95.98 Sq.miss., wihich situated on the| ¢ 501 Sq s, of Vlage Kerel Sub Distict Palsans Dirct
Demand Notice Dated 13 March, 2024 . fand of S'DD"'V'“AV"KIOMV/V“;'E :"‘a; P"“k"m ofTP.Scheme No.f2.of Vilag Tarsamiya, Taluka and Distc Bhavragar Suret, Bowndaries: Eas: Ay lot o2, West: Ad, ot No62-6, North: AG, Sac\ely Internal Road, South: Adi. Plot No 81-A.
Total Outstanding Rs.10,11,881/- (R\mees Ten Lakh Eleven Thousand Eight s. landworl Rs.6,91,940.93 (Rupees Six Lakh Ninety 8 1,69,743.41 (Rupees Eleven Lakh
31, 1) Abhi Kumar, 5.11,69, jpees Eleven
Amourt. 13 Mol phissoaseonsl I} M’w"f"," vy, | 261042024 | 261092024 | One Thousznd Nie Hunred Fory and 4518942000161 ) Aobimanyu Kumat, |20z | angznas | ooy e Troveans Soven Hunied Py
Type of Possession Physical Possession Taken on 16" Octaber, 2028 4524864000134 '°V)"*'s’ o A;';";Ioz"’ Ninely Three Paisa Only) 2) Prabhawati Devi Three and Forty One Paisa Only)
Description Of The ALL PIECE AND PARCEL OF THE PROPERTY BEARING All that piece and parcel of Property bearing Plot No. 121 admeasunng 43.49 Sq.mt (468.00 Sq.ft),

Details of Secured Asset:
known as "SILVAR CITY" on land bearing R.S. No.53, New R.S. No.709 at Mouje Ji ict Anideshwar, District Bharuch.
East:

ut
Plot No.122, West: Plot No.121 A, North: Society 7.50 Sq.mt., South: Cnmmon Plot.

Immovable Property

‘Name of Borroy

MULAND, TA: OLPAD, DIST: SURAT (The Secured Assets)
Loan Account Number
MR. KAUSHLENDRA JILEDAR & MR. SANJEEV KUMAR &

NO.132 ADMEASURING 51.97 SQ. METERS IN “KAVYA
RESIDENCY” SITUATE AT OLD REVENUE SURVEY NO.
23201, 23202, 23312, 2341, 2342, BLOCK NO.302/A
ADMEASURING 33457 SQ, METERS PAIKI, MOJE VILLAGE

DRHLSUR00502383

Defalls of Secured Asset: All that piece and parcel of the Immovable Property bearing Flat No.107 on the 1t floor
adneasing 120 Sojss, L, 591 Sqis, Supor up e & 432 Sqfet, 0.0 S, Bultup arg, slong i 627

s, ied Share in the land of Road & C.O.P. in Building No.8, in "HARIKUNJ AVENUE", of "SAI VATIKA ROW
P 2 Siuatod at Rovenue Suvey No201/1 & 2101, 21073 & 111, Block No270, 271 & 272/A admeasurig Ho.
Are. 0-77-29 Sq.miss., Paiki Plot No.E (As per Passing Plan Plot No.52 lo 54) Admeasuring 465 Sa.yar.,i.e. 388.79 Sq.ntss,

STONTE A7 G5 REVELE SURVEY NGy et 1 13, 22,3831 Sqmirs. of Ward No.3, Salabalpur District Sural. | {G2UR0MIE10) 1) Kharvar Shobhanath Jaytam, | 1012050 | 13062004 ';sv'wyrgs'm'ﬁmu&% e T ool
5132 PAIKI, NEWBLOCKNO.4728, 473 PAKIAND 475 PAIKI| | 3 T st Yasnihan Frokfan, Rs.7,83,644,68 (Rupees Seven Lakn 5220410000212|  2) Nandu Jayram Kharwar e A Pty Two Paisa Oﬂ,y)"y o
OF MOJE KANREJ, TAL, KAMREJ, DIST, SURAT GUUARAT, 2) Pathan 1110312024 | 0410812024 | Eighy Three Thousand Six Hundred Forty & . .
The Sotured ssts) | Yasinkhan, 3) Fir} Pathan Pour and Sixy Eight Paisa Only) Detals of Secured Asset: Inmovable Property of a Residental Fouse having a and area 44-60 Sq.mirs, o Sub-Plot No.112C.
Loan Account Number | DRHLSURODS42022 DSt AvandSubDisel el Vs G B BIoa Survey Na2006, Fl Are S1650 in imits of Jelpur Navagadh Nagarpalika siuted at Jetpur Revenue Survey No.28/p in Sub-Dist. Jetpur, Regi. Dit. Rajkol.
‘Name of Borrower(S) IR, PARMAR RAKESHEHAI PREMCHANDBHAI & Samtrs., Plot No.40, admeasuring 44.60 Sq.mirs. Boundaries by: East: House of Plot No.29 is situated, West: House of Plot 1 1) Kir Jitendra, Rs.24,95,677.41 (Rupees Twenty Four
and (Co-borrower(s) MRS. PARMAR PREMLATA RAKESH No.41 is situated, North: Road is situated, South: House of Plot No.25 is situated. 45169420000272 1) Kaha' Radhﬂk's*'am 2211212023 | 0810612024 S:”"“’y"geely;": ;’;%“ﬂsyﬁgf:‘j';:::%m
enty Sew
Demand Notice Dated___| 14” March, 2024 0 1) Shekh Zoharali Rs.14,13,963.32 (Rupees Fourteen Lakn
e 2 ) at02028 | 130712028 | T ean32 (Rupece Fouroen Dot of Secured & Asm Pmperly y eatigFlt K601, o Bk o5 T o sneasung it 1978 Sy, Capel
Total Outstanding R.13,20,126HRupees Thrieen akh Twent Thousand One 2) Shakh Rehimabi zohral SixyThvosand Tty Twe Paiss Onb) area and 2.26 Sq,mis 161 Sqm share 21,56 area, “Shiv Kiupa
mount. Hundred Twenly-Six Only) as on 14" March, 2024 y y isa Only) Residency”, Siuated at Mou}e\/a‘va Tal Vatva, Dlst ‘Ahmedabad on land bearing Final Plot No.256 of T.P. Scheme No.128 of]
Type of Possession Physical Possession Taken on 17" October, 2024 730::% o“f Sefurod Asssl: Al ﬂéat Relslde"”apllﬁarl‘ Ng-3056°3" &T S‘{d F';;f ;7;'" b e 476% Sﬂ-m"Nﬁ'zezﬁa'/"'IWég;vsmukgi;" Survey No.1269 in the Registration Sub-District and District of Amedabad-11 (Aslai).
buildir \ " t No.61to t Jkot . l .1,
Description Of The AL PIECE AND PARCEL OF THE PROPERTY BEARING Rajlot CS 898 1p Rt - T e 109 of Rajiot Revenue Survey No-228/ o 1 T 1) Madhavsingh Hanumansingh Rs.32,21,397.73 (Rupees Thily TwoLakh
Immovable Property PLOT NO.140 ADMEASURING 80.10 SQ. YARDS | 6657 _ Rapuroht, 2)Saks | 2212202 | 21062024 |TenyOne Tosand T e oy
SQ. MTRS. (AS PER 7/12 ADMEASURING 66.97 SQ.MTRS)| [ 5 [ 1) Thakkar Nainesh Jori2023 | 260812026 ;s.%ﬂ,oﬁ-n (Rgvgei NI#E Lakhd ingh Rajpurohit Seven and Seventy Three Paisa Only)
FOMEASURING 39368 0 TS OF VA E oA || 2 Thakar Nirali " i I : All hat piece and parcel of the Immovable Property bearing Flat No.C/1-002, admeasuring 1101
OLPAD, DIST: SURAT. AND BOUNDED AS FOLLOWS,EAST Datols ofSastod st Vil o Tha o, P Iy Sy N 87, Pl Adrezuing 351172 Pl Gy Sy Saft . 102,28 Squmts, Super Bt up A and Bl up Area admeasuring 6334 Sqmis. on he i Floor of as per Revsed
rpt oLy vt Detals o Sscured Assa, vl Nadad. Tha e Eo PR G ] Plan Buiding No.C (C/1 & Cr2) & D Paik Building No.C/1 of "SARTHEE RESIDENCY", along with undivided sfare in he land
SOUTHBY-PLOTNG, 125 (THE SECUREDASSETS) | Sqmirs, Paiki Construction Admeasuring £rb05 Sq e Sts Sy S G ove, Bk Fou o o underneath e saidbuldin stuaed o the nongriclur land bearng Roveue Survey No3, Block No20 admeasurig
7801 Sq.mirs, of Moje Village Kumbhariya, Sub-Distic & Taluka Cily Sural, Distric Surat.

Loan Account Number | DRMHSUR00430880 Paki Admasuing 103211 Samis T, Nadid, it Koda, = ) Woorana s R 226405810 [omees Trary o
Name of Borrower(S) AR, KISHORGHAIR ALAND & MR, RANTEHAL T VALAND & 6 1) Baloch Salimkhan, 02024 | asi0a2024 ORS"’}':;v”‘ﬁ“““&“f'&'@rﬁh E."{“ 45250420005131 Jentibhai, 2) Makwana Jentibhai | 2611212023 | 02/06/2024 |Lakh Su'ty Four Thousand Ninety Nine and
> . 2) Baloch Majidkhan ne Thousand Nine Hundred Eighty Eigf Jadavjibhai Ten Paisa Only)

Demand Notico Dated | 21" February, 2024 and Fory Two Paisa Only) : All that piece and parcel of he immovable Property bearing Flat NoA/207 on the 4t Fioor

Total Outstanding ReT0MIT 2 Rupees T Lak Fofyfor Thouand W{fg 'halTPIESCaE and Pla'g?‘ (°’P';'|:W’W No.3/1261, Assessment Serial No.617, admeasuring 134.201 admeasunng 800 Sq.fs. L.e. 74.32 Sq.mirs., along wilh 13,37 Sq.mirs., Undivided Share in the Land of "N J COMPLEX", Situale

Amount. _ Seventy-Three and Twenty-Five Paisa Only) as on 27° Febary Sa.mtrs., situaled at Sariyad Sim, Ta. Saraswati, Dist. Patan. _ No.83-1, Block No.148, T.P. Scheme No.64 (Magob), Final Plot No.98 & 99 admeasuring 10218.00 Sq.mirs.,

Type of Possession Physical Possesson Taken o 17"October, 2024 7 1) Bhushan Mahadev Bayaskar, sans202s | 21aznas | X5 3282 (Rupees N Lakh Thity Bk P! admessiang 2500 Sayac 1 iage Mago, Ciy of ok Boundarice by Evek Drve Kogar West Gufir
— " N even Thousand Four Hunx irty Two Motors, North: Kadodara State Highway, South: Survey No.83/1, Block No.148 Paiki Sub Plot No.3.

Description Of The ALL PIECE AND PARCEL OF PROPERTY BEARING PLOT 2) Bayaskar Vilasbhai and Eighty Two Paisa Only) & lighway, urve iki Sut

Rs.11,08,298.00
1200112024 | 1310712024 | (Rupees Eleven Lakh Eight Thousand Two
Hundred Ninety Eight Only)

1) Surendrasinh Chauhan,
2) Sonalben Chauhan

Defails of Secured Asset; N. A. mmovable residental Property Constructed on Property bearing Himatnagar Nagar Palka iy
Survey No.26/02/BI06 Scheme known as "RAGUKUL APARTMENT", Second Floor of Block B Paiki Flat No.206 admeasuring
around 5237 Sq.mirs., situated at Mahetapur, Himatnagar, Ta. Himatnagar, Dist. Sabarkantha.

& 163 Sq.mtrs., Undivided share in the land of Road & COP, of Moje Village Bagumara, Ta. Palsana, Dist. Surat.
by: East: Passage, West: Harivilla Building, North: Flat No.B/108, South: Flat No.B/106.

ANDAS PER SITE ADMEASURING 40.13 Q. MTRS. IE. 48,00
Q. YARDS ALONG WITH 34.37 SQ. MTRS. UNDIVIDED
'SHARE IN ROAD AND C.0.P. OF SHREE VILLARESIDENCY|
VIBHAG -2 SITUATE AT BLOCK NO.119, SURVEY NO.T0
ADMEASURING 28,126 SQ. MTRS. MOJE VILLAGE MOTA,
TAL: BARDOLI, DIST. SURATAND BOUNDED BY EASTBY -
SOCIETY ROAD, WEST BY -PLOT NO.267NORTH BY -PLOT
NO.275, SOUTHBY -PLOTNO.277 (The Secured Assels)

Date i~ 21/10/2024
Place :Surat & Kheda

FOR DCB BANK LTD,

AUTHORISED OFFICER

Please nole Borrowerl Co-Borrower! Guarantor/ Morigagor are hereby noliied (o pay the sum as mentioned above along vith

The Indlian Express.
For the Indian Intelligent.

and (Co-borrower(S) MRS. RUBI KAUSHLENDRA
Flease note Barover! Go-Barrower] Guarartor Morigagor e Peraby Hotfed 10 pay fhe sur a5 menfoned above aong Wi up to date interest and ancillary expenses within 30 days from the date of Publication of ths nofice, faling which the above
Demand Notice Dated | 25" January 2024 ° : oo Tl secured assets will be brought or sale by the authorised oficer by exercising the powers conferred under Rule 8(6) & Rule 9 of
_ up to date interest and ancillary expenses within 30 days from the date of Publicafion of this notice, failing which the above g Y y 'g the p
Total Outstanding Rs.11,39,172.48Rupees Eleven Lakh TriryNne Thousand | - [ secured assets will be brought for sale by the authorised officer by exercising the powers conferred under Rule 8(6) & Rule 9 of h Interest Enforcement rules 2002.
Amount. One Hundred Seventy-Two and Forty-Eght Pasa O) as on | | ing Securily Iterest Enforcemen rules 2002 02 uthorised Officer, Pegasus Assets Reconstr
25" January, 20 - . Place: Gujarat (Acting in its Capacity as Trustee of Pegasus 2023 Trust 1
Type of Possession Physical Possession Taxen o 18" October, 2026 Date: 21.10.2024, Place: Gujarat Sdl- Authorised Officer, For Jana Small Finance Bank Limited
Descri ALL PIECE AND PARCEL OF THE PROPERTY BEARING
Immovable Property PLOT NO.276 AS PER KP. ADMEASURING 40.26 SO, MTRS.

indianexpress.com

SThelndian
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Institute of Infrastructure, Technology,
Research And Management (IITRAM)

by Government of Gujarat)
Admlssmn Announcement for
Ph. D. Program : 2024-25 (Spring Semester)

A-g16s wad: vadl
52U 52 bz ud Y
AlHd, Alaa NRu
slile Gu R, wllud
MRu1 BuR wiadl 35 s2eu2
32 iR, ARia deusz Gur
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w562 &5, 2suiar:
Bavs,  Sw2um wud
ql{mu &5 a, ued
wila,  Aseled, du
AluloSla [Qegln, 48 21U

oisi] [

\;}lgglﬁaegglrég fc:vtwhaal:j‘:r:rsnsgg :: lf’; lf)m%l;ggrjrdaga(fisegular and Part-time) are invited. Please C%ss’i oﬂéeu(’le
Description Date
Online application submission opens 21-10-2024 RS
Last Date for online application submission 08-11-2024

details.

* Applicants must follow the procedure displayed on the Institute's website.
Applicants are advised to visit the Institute's website regularly for updates and other

* Eligible candidate may get Institute Assistantship (up to Rs. 25000/- + HRA), Teaching
Assistant Ship (Rs. 12000/- Subject to Revisiong)
quirement of Departments.
* For CoE, candidate may can get Assistantship up to Rs. 37,000/-

Date : 21/10/2024 * Advt-5/2024

subject to availability of fund and re-

- Registrar

Contact Details : Near Khokhra Circle, Maninagar (East), Ahmedabad-380026, Gujarat.
Website : www.jitram.ac.in | E-mail : academicaffairs @iitram.ac.in
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AHMEDABAD MUNICIPAL CORPORATION
Electrical Department
Short Tender Notice

.+ GUJARAT URJA
4 CIN U401

VIKAS NIGAM LIMITED
09GJ2004SGC045195

i
W 1S0 9001 -2015 Certified Company
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SITC of Fire Detection and Alarm system
with Comprehensive Maintenanace (Dur-
ing 1 year of DLP) at Vejalpur UHC Build-
ing at FP No.-96 TP No.-83 (Vejalpur) in
Vejalpur SWZ.

X: (0265) 2310582-86, www.guvnl.com

____ _TENDE! 1 10.GEM/2024/B/550239

GUVNL invites e-tender (online) for Selection of System In-
tegrator (ERPSI) for Supply, Installation, Commissioning, Im-
plementation and Support for Enterprise Resource Planning
(ERP) System at GUVNL and Subsidiaries. The tender doc-
uments are available on website https:/gem.gov.in (for view,
download and online submission) and on website www.guvnl.
com & (for view and download only). Interested bidders may
download the said tender & be in touch for any other correc-
tions / amendments / modifications / extensions till the date of

Online Submission up to Dt :- 28.10.2024 only up
to 6.00 p.m.
Last Date Of Submission Up to Dt. 29.10.2024 4.00
of tender in Physical form | p.m.
Tender details available on | tender.nprocure.com
N 9021 Nua 22 2y dedl 2iaidldl
p 91 AL
= 2082 RReL

- ud ke 1yl »ldldld, Aldl wa, wedlal igd, uRsimy
eleadl ool . As22-11, Uil '»tm-{l avlibu “Cartridge Refilling-{l
A3l Rate Contract” 12 919k wid st -2l wilell
Annexure-A 4ol il *duadHi Ad 8. dorid Wl duude
guirera.gujarat.gov.in 44| download 54| ctidl -1 8.

(oudl ot 52 AR oAU 2¥4L.)

- Rate contract 0% & | s 3uadl.

- ﬂ%&ﬂbﬂﬂﬁwmt‘t L 594 3013 Yesid st 49/29 0¥ YL
Ay 1¢.00 st (533 an sl oudl ol dprud Tua swe
20yd2dl A2, vel W, wedloL Agd, A522-09, AR vud o4
331{1‘1 w1 0L 0 Hrsd 3 AR et 32 Wl v
WA,

2 AR v Al

dl. 1¢/10/203¥ arud flua A2z doyded] wleldd

RICIEEES

URd)/1329/202%-24

SL ission / opening of bid.

- s A :-
AO1R A AL . 22¢ (Y- flar)

1ol AR eicld puadly 3, 91 2t el i 226 (AY-AIR)-AL
W[5 gttt (refal R sl A3l euitdl euotd Al e

1 1R 5 [Rct 2604 HR1AdL A A destellet AR 28t R sl
SIRL UV ARAIA 20413 Almioid L0 sodllA, dail-l aitl yaddl 2%
s ogaudl, yruaglll 51303l yol s2ai 2uda 8. uig NS wll ksl
(Rt 264 qAAR AGARNA HEL YUY IR 2L Al%etill eviirdl-l
A Y2l A wend 3 ol A6 el Hd 4 €l dl wals
YLl daL HilRS] essel Rgd YRial WA 1A sALR 3013 ual AR
alt-gasll »i 60 1 weuda wud B-10Mi % sl Q-dL 9.
9ell 221l R 2 A ll 24Aell At 20t (el & A ol 2y
Rt 2ol quadl AGA ortsdl 284, Fl A4 da Q-idl 8.
dl. 1¢/10/0%%
20 UEIAE

1R 241 WA
ua 1R Ralors
UEIALE IR AU Wyl Asu-1
AEIAUE

EREL aa-ugf' d
1R 22 A 534,
WHEIAUE AR AU ALl H5H-1,
Reuau B A2z, vl . 29 4 30, ol W,
olaR A2, @2l wen, R0, uda,
Youul, vHeIas-3¢0029
sHis/RNMR/ 2/ 101¢/008

* Yu-q Adlsarl 1ald 2120l Yool AR AHRA BoUAUH] AR Yol
UG SRAMT AR AN AGS AR AN A HA L LS § 5 vl ol
IR % UL ARAR HAL UL UL VAL oo 516 W2 U512+ 855

3 sldl 530 asidl AR,

el 2122 53 asdl.

Helale SR - SC., S.T., 0.B.C.

1
2. MELAIE S7UL- S,
3. UYL gHR - S.C.
¥. ¥ §IR-S.C
u HEE FHIR

Al ;tuz s. C.,

% a\{ 4 A flserl 6wzl a*‘mw el e Anaar Wiz Dra-12-l
251t Ui Adledt 1129 HAg vy wudd,

(lla: Renelld woy 3 Aell ay a1 Aada glat AsA)

[ueuell g1t SAUME UAA HLAAS AU AL A2 A3 635 e1ell
53 259 44l AU 2% R 1AW MR- R A2 wel
B ul dui 2t A Rz duse ur salda
Ao WRA Yelad wid e WAl asel suaa 284,
QURGLE HOLR HHR 1oUAA gL HAY (raet 5214 419l

A 415 s91oAell L tearS S0 e 2s1aidl 203 v udelledl 2siadlui
el ctasid 3Lt wH sl oL dgtad e dl At nde e

S M1adl.

ol % HAuuiL AUl

Al 234 A 2R24i A4S

usdl.
dl:19/10/202%
2a0: AR,

WRAY1379/2028-24

% sioteaudi ¥ d 2wl wu-1 ARserdl gl viell 8 §5d d o vl

AMRU U ¥ Breauui 2uda d d o Precudl 514 Wid 2104 5212

el »ilais- 2122 sul sie w22 3l-2 Fusioll Al ws 530

e e ol Wi “Withdraw
L el gl 2129 28 53 4durell 212w sl 234l A=A iRH
dldlvL ol 2121 SLSURL YHRL QIR 53 astdl AR,

" HRA AL MR HOlL Rl e ay R Gsd ealda doude
uz suldd B Bl Ayel vt 53 A S 22 sl 8.

* agui uda sl ASue Rl w2 dorue uz salda Asifd Preari
2196 WA elansl Auf sl 284

* ey RadirA skl §-k uzsd e 1 Rl vildas w1 530

Aouiai enor dar 2 hitp://mela.gwedc.gov.in Wda u2 2wwe? &g

-y
rien A2i sie (dfosa) wgde @Hdsa
2¥éla dosali viudla W2 vinidiel, AvAd

(dotilcdiorll ANos Qoszdl 6ilS ils dlosan (sWiRe uoat M2

atieidl s21a MfEal YA, 2045 ol 2w 3591(1) Es0)

2oifiar Rid)

R Nen sie (dRsa) wdde Rellds
CIN-U2710062010PTC059553
PAN- AANCS9T10R
300-9), 2 - 93, ouad gl 2,
2udlondr, viMEIdE, v2id, dRsaI-3¢o00y
ol
WA[2E2, HEAIEI - VHEIIE GIUA,
o - sisell, Jyor2ic - 3e2ex0
@i g1 Rover i s O,

1] SRe 2aerg am
PAN/ CIN/ LLP No.

228 oRg wen]

3.| doiende of URL

2etctell Rotcl vai Meiotioil
e viesama) Rua 3.

oo Geuiealol enRier aman

6. ora cierister i Aud) yver
ssseai/dariel vl 2d ye

Srfien | sl siver el

8. @ clon Bean Gucions anensles ordea) (Risgen and)
Querlcl 32, B oI Gzt Wi

oiRict o) 2Rt ag Roie ondl Bucce 8.

] B sita) A doi el

2RYER) Hidell urcn Al Guaces

10, 22t ABHifciol s i2eh ded) mm a¢frof0s

B gt Rovet wiof wisia 9.

dia g Rt Hidl usw 8.
cimsuranameta@gmail.com

Bha gre1 Rova o wisra 8.

(2Rud s 1A8)
ou silondl wRsl
YA AHRA mmem Al

Rans, wu;ﬁm ol scnm
AU A%, AR

11 SiorRis Rrcyeion sreverdlol swiciB g il seaiol aidv
12| smueB aidui dien 2% s2aicll Sedl arflu
||:3_ Sioifaa et sreveidlol vilem @ il seaidl cidv

0

I

30/0/20%%

o¥jas/z02s
wjavjoRs
a¢jarfzory

4] 2iaa Rolleytiel oRVERS M) AnRosH, Heuigal Ae2
210 Rollegier it Riielof) ctrdhn

5| Ricyeiol wiot 2iofle s2aiol S aidhvy cfrefzozs

16| Asamiuior ol dosdes aonlle sear md dia onds]| om

ol - 1 ll. 0%.90,202% ofl A HsIRIc SHl - Y o [ecieel B vAal AGHAC 621 VRYER) &
el EOI ot wAniotemi o191 el Gl dvott EOI £2adol 6 Mo B w1l on ufBami A ¥
srerani 2. .

ad), 2l 2pwig ecrm Nad

BBI Registration No:
1BBI/IPA-001/IP-P00157/2017-2018/10326
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Email ID: cirpsuranameta@gmail.com
Contact No: +91 9309903614
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